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IN THE HIGH COURT OF DELHI AT NEW DELHI
O.M.P. (COMM) 253/2022 & |.A. 9449/2022, | .A. 9451/2022

UNION OF INDIA

..... Petitioner
Mr. Ashish Vema Mr. Vikas
Shokeen and Mr. Kartikay Bhargava,
Advocates.

..... Respondent
Mr. Akhil Sibal, Sr. Advocate with
Mr. Deepak Khurana, Ms. Deboshree
Mukherjee and Ms. Aditi Phatak,
Advocates.

HON'BLE MR. JUSTICE ANUP JAIRAM BHAMBHANI

Through:

Versus
M/SDSCLTD

Through:
CORAM:

ORDER

01.04.2024

The court has heard Mr. Ashish Verma, learned counsel appearing for

the petitioner and Mr. Akhil Sibal, learned senior counsel appearing for the

respondent.

Counsd have concluded their submissions in the matter.

Re-notify for clarification, if any, on 13" May 2024.

APRIL 1, 2024
V.Rawat

This is a digitally signed order.

ANUP JAIRAM BHAMBHANI, J

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 23/05/2025 at 09:31:35



